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49 Written Answers

Laying of Water and Sewerage Lines

in the Rohtak Road Complex jp West
Delhi

*459. SHRI RAM LAKHAN
PRASAD GUPTA;
DR, BHAI MAHAVIR,

Wil the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether there is any proposal
under Government’s consideration to
lay water and sewerage lines in the
Rohtak Road complex in West Delhi
consisting of 14 house building co-ope-
rative societies; and

(b) 1f so, what are the details of the
proposal and by whan it is l1k~=1y to
be completed?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS ANy WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH). (a) Yes, Sir.

(b) The Delhi Development Autho-
rity which is responsible for providing
peripherial water supply and sewerage
in this area covering a}l the 14 house
building co-operative societieg has in-
formed as under:—

Water Supply:

(i) Laying of water supply periphe-
rial maing covering all the 14 house
building co-operative societies has
been taken up and this work is expect-
ed to be completed by  December,
1982,

(ii) Tenders for the construction of
two overhead tanks of 4 lac gallon
capacity each are being invited und
the work is likely to be completed by
December, 1982
Sewerage

The peripherial sewerage lines for
al} the 14 house building co-operative
societies have beer, planned into two
phases, Work on phase I hag been
started and is expected to be complet-
ed by December, 1982. Tenders for
Phage IT have been called and the
work ig likely {0 be started by the end
of October, 1981.
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The Delhi Water Supply and Sewage
Disposal Undertaking hss repor*ed that
part of the trunk sewer line along the
Najafgarh dramn  starting from the
Rohtak Road upto Keshopur Sewage
Treatmeny Plant has already been laid
and the remaining work has also been
allotted.

Houg, Sites for Landless in Yanam

@*459-A, SHRI V, >. MUNJSAMY:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether any stheme is being
implemented und:r 20-point Prog-
ramme to allot hoiise-siteg to Harijans
in Yanam, Union Territory of Pondi-
cherry; and

(b) what is the total number of
house-siteg allottea 10 MHarijans 1n
Yanam excluding ¢he land allotted

under Kudiyiruppu Aact?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHR: BHISHMA NARAIN
SINGH): (a) and (b) The totul num-
ber of house-site; allotted to rural
landless workers irciudang Harijang in
the Union Territery of Pondicheriy ¢
11983. Separate informaition for Yanam
is not readily available.

Hulley Mills in Keruly

*460. SHR] C. HARIDAS. Will the
Minister of AGRICULTURE be pleaseda
to state.

(a) whether tne Centra] Govern-
ment have received any mmorandum
from the Government of Kerala for
exemption of instailation or No. 2
huller mills in Kerala from the provi-~
sions of modernisation;

(b) if so,
thereof; and

whai are the details

(c¢) what action has been taken by
the Central Gnvernment thereon?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRIRGATION AND CIVIL

@Previously Starred Question 480.Transferred from this 17th Septemiber,

1981.
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SUPPLIES (RAO BIRENDRA
SINGH); (a) and (b) The Government
of Kerala had, inter-alia, made a sug-
gestion in their letter dated 12th Feb-
ruary, 1981 that No, 4 huller millg in
the State predominantly working on
cooly hulling may be exempted from
modernisation.

(¢) Keeping in view the difficulties
of the single hullers exclusively doing
custom milling brought to the natice
of Central Government by various
State Governments, including Kerala,
it was decided to grant extension of
time for such units up to 29th July,
1983.

.Subletting of Government Accommo-
dation py Allottees in Delhi

26561. SHRI B. C. PATTANAYAK:
Will the Minister of WORKS AND
HOUSING be pleased to state.

(a) whether it ig a fact that of late
there have been some complaints of
total op partial subletting of Govern-
ment accommodation by the allottees
in various localitieg in Delhi;

(b) if so, what is the number of such
complaints received during the last
.three years; and

Government have

(c) what steps
result

taken in this regard and the
achieved so far?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) Yes, Sir.

(b) 4461 complaints were received
from 1-8-1978 to 31-8-1981.

(c) After completing the formalities
of spot inspection, show-cause notice
and giving chances of personal hear-
ing, penalties were imposed upon
those allottees against whom charges
Of' subletting were proved.

Leakage of roofs of Type B Quarters
in Sector-IV R. K. Puram, New Delhi

2652. DR, M. M. S, SIDDHU. Will
the Minister of WORKS AND HOUS-
ING be pleased to state.

(a) whether it is a fact that roofs of
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a large number of Type-B Government
Quarters in Sector-1V Rama Krishna
Puram, New Delhi had been leaking
during the entire rainy geason of 1980
and 1981;

(b) whether it is also a fact that the
wallg of the quarters had become damp
and moist in raing resulting in the
Peeling off of plaster,

(¢) whether it is also a fact that the
leakage of ceiling in latrines and bath-
rooms of these quarters hag resulted
in damaging the electric wires and
charges the wallg causing danger to the
lives of the residents; and

(d) what are the reasons that com-
plaints lodged in that connection with
the Sector-IV, R. K. Puram Enquiry
Office are not being attended to by
CPWD authorities?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) to (d) The information ig
being collected and wil] be laid on
the Table of the Sabha.

Subletting of Quarters by Centra]
Government Employees

2653. SHRI NARASINGHA PRA-
SAD NANDA:. Will the Minister of
WORKS AND HOUSING be pleased
to state:

(a) whether it is & fact that some
Centra] Government Employees in
DIZ area in New Delhi have sublet
their Quarters in ful] or in part with-
out permission of Government;

(b) whether it is also a fact that
garrages of some type ‘A’ quarters in
that area have been sublet for resi-
dentia] purposes and for running of
shops: and

(c) if so, ‘'what steps Government
bropose to take to check thig misuse?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) Complaints have been
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